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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 15th February, 2022

F. No. 12015/05/2021-QA.—In exercise of the powers conferred under sub section 5 of section 10
read with section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and
Standards Authority of India hereby makes the following amendments in the notification number
F. No. 12015/05/2021-QA published in the Gazette of India, Extraordinary, Part Ill, Section 4, dated
2" July, 2021, namely: -

In the table,
1. After serial No. 145, the following entries shall be inserted in respective columns namely: -

S. No. Name of the Food Analyst & Laboratory

146 | Mr. Surender Singh Raghav
National Food Laboratory, Navi Mumbai

147 | Mr. Nagarajan Abimannan
National Food Laboratory, Navi Mumbai

148 Mr. Karunanidhi
M/s. ABC Techno Labs India Private Limited, Chennai

2. At serial number 1,10 and 126 the respective entries of the row shall be omitted.
ARUN SINGHAL, Chief Executive Officer
[ADVT.-111/4/Exty./645/2021-22]

Note : The principal notification was published in the Gazette of India, Extraordinary Part Ill, Section 4,
vide notification number F. No. 12015/05/2021-QA dated 2™ July 2021 and subsequently amended
vide-

1. F.No. 12015/05/2021-QA, dated 30" November 2021.
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